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29.1.1983, because the lock-gatein the
dock became incoperative owning to heavy
siltation of about six feet.

It is learnt that a French container
ship, MONET which was scheduled to sail
out on January 23 was detained and so two
also other vessels inside the dock, which
were Teady to sail out at that time. Three
other collier vessels were waiting at Haldia
anchorage for five days forced signal to enter
the dock. Three other colliers and two gene-
ral cargo ships. booked for Haldia, were
waiting at the Sandheads. All these happened
due to the heavy siltation at the lock-gate of
the Haldia dock, which caused a huge loss
for the port as well as for the country. A
loss of twenty-five ship days and twelve
berth days resulted because of the inopera-
tion of the leck-gate during the said period.

Moreover, it is learnt that there are no
impounding pumps in Haldia dock, which
keep the dock free of silt. The week-long
activities for the repairs of the lock-gates at
Haldia, received a set back when three wor-
kers were injured one of them seriously, dur-
ing the repair work.

In this context, I urge upon the Govern-
ment  to conduct a high power enquiry into
the metter and punish the persons, whose
negligence is responsible for such a deadlock
in the port,

I also request the Government to take
all possible measures so that such indident
does not take place again,

(viii) NEED TO HALT SUPERFAST
TRAIN RUNNING BETWEEN
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(ix) DEMAND FOR DECLARING
BIRTH ANNIVERSARY OF DR.
AMBEDKAR AS PUBLIC HOLI
DAY
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SHRI RAM VILAS PASWAN : Sir, I
support it. You also support it,

MR, DEPUTY SPEAKER : Which one
you don’t subport ? You support everything.

(x) NEED TO SET-UP A CENTRAL
SIDHA RESEARCH CENTRE

SHRI N. DENNIS (Nagercoil)
To facilitate the growth, development and
preservation of the “Sidha” system of
medicine, it is absolutely essential to set up
a separate Central research centre for this
system, Since the settng up of the four
Central research centres of ““Ayurveda inclu-
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sive' of Sidha”, “Unani™, 'Horhocopathy and
“Yoga'inclusive of natural cure” in the year
1978 by the Division of the Central single
unit “Indian medicine inclusive of Homoeo-
pathic research centre”, the necessity for
satting up of a Sidha research centre is
strongly felt, pleanded and represented by the
public, Sidha med cal practitioners and the
Government of Tamil Nadu. The ancient
system has the well-known significance of
different special methods of treatment not
found in any other system. This system which
is promirent in Tamil Nadu is Spread over
the entire country and outside. These two
systems are distinct, separate systems. The
combined ressarch centre is dominated by
Ayurveda practitioners and there is no Scope
and opportunities for cqual treatment,
encouragement and development of Sidha
system. It is estimated that there are as
many as 16,000 traditional indigenous Sidha
medical practitioners and about 2000 quali-
fied Sidha medical practitioners who pursued
their studies in Sidha medical institutions,
Their special knowledge and expert experi-
ence could be better utilised for the
promotion and development of this ancient
system. So, Government may be pleased to
take immediate steps for setting up a Central
Sidha research Centre without further delay.

13.45 hrs.

DEMANDS FOR GRANTS 1983-84
MINISTRY OF HOME AFFAIRS

MR. DEPUTY SPEAKER : Now, we
go to the next item.

Discussion and Voting on the Demands
for Grants under the control of the Ministry
of Home Affairs,

THE MINISTER OF HOME AFFAIRS
(SHRI P.C. SETHI) : Sir, bafore we start the
discussion on the Demands of the Home
Ministry, I would like to say thata demand
was raised particularly by Shri Atal Bihari
Vajpayee as to what has transp'red in the
Cheif Ministers meeting with reguard to the
Mandal Commission’s R eport. For the bene-
fit of the hon. Members so that they can par-
ticipate in the debate, I would like to say



